
AftADHA 5, 1 m (SAKA)  ' 7«j*
0.0. (Min. of Ocfraea)

Mr. DepBtr-Spsskac: Tbe «uwHm 
to:

-That clauae I itand part ot tbe

7535 Companies Tribunal 
(Abolition) BIB 
Clwi a WH added to the BUI.. • 

Q mi 8-» (Transitional provisions).

Hr. Deputy-Speaker:  There  arc
•an* amendments to clauae *.

M  C. HWIWd (Karur): Sir, I 
bee to move:

«) Face *• line* 4 and 5,—

/or ‘‘Central Government and 
that Government".

svbrtitute ‘*Hlgh Court having 
jurisdiction in the State of court 
of action and that  High Court" 
(1).

(ii) Page 2, line 8,—

for "Government” substitute—

-‘High Court".  (2).

<iii) Pagm 2, line 12,—

for “Magiatrate ol  tha First 
Class”

substitute “District  Judge.”
<3).

<iv) Paga 2, line IS,—

for "Presideacy  Magistrate”
substitute—
"District Judge”. (4).
(v) Page 2, line 20, —

tor  "Magistrate of  the First 
Class”

substitute  “District  Judge”.
<B).

<vi) Page 2, line* 20 and 21,—

for “Presidency  Magiatrate** 
-substitute—
“District Judge”. (6).

Mr. Deptfy-Bpaakav:  I shall put
them all together.

Bill."

The motion was adopted.

Clatu* S was added to the Biil.

Clause 4 too# added to the Bill.

The Schedule toot added to the Bill.

Clause 1, the Enacting Formula and 
the Title were added to the BiU.

Shrl V. A. Ahmed: sir, I move:

“That the BUI be pomed.”

Mr. Deputy-Speaker: The quaettMt 
U:

“That tha Bill be passed.”

The motion was adapted.

•DEMANDS FOR GRANTS, lMff-tt

Mmnmor or Dnwci

Mr. Deputy-Speaker:  The Houee
will now take up discussion and vot
ing on Demand Nos. 4 to 8 and 111 
relating to the Ministry ot Defence far 
which 7 hours have been allotted.

Hod. Members present in the Huuse 
who are desirous at moving their cut 
motions may send slips to the Table 
within IS  minutes  indicating the 
serial numbers ot the  cut motioua 
they would like to move.

Dnum Ka 4—Muhmw* or Dcnmv

Mr.  Depaty-Speaker:  MeUaa
moved:

"That a aum not exceeding 
Rs. 54,14,000 be granted to the 
President  to complete the wm 
necessary to defray the chargee 
which will  come  in conns of 
payment during the year ending

- the Slat day ot March, 1868, In 
reapect ot ‘Ministry of Defence'h

Amendments Noe. 1 to 6 were put and
— --»WQBwVMk

the recommwiiaticp' of the Prastawfc
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W ot N*. h nimm amimxs,
EmcnvB-̂ AjniT.

Ifc  Pqmty-Bpwakar; Motion
moved:

"That a sum not exceeding 
Rs. 4,48,37,33,000 be granted to the 
President  to compute the cum 
necessary to defray the charges 
which will  come  in course of 
payment during the year ending 
the 31st day of March, 1668, in 
respect ot  ‘Defence Services, 
Eflectiva—Army’.’*

Demand No.  6—Defence  Sanaa*, 

Effective—Navy.

Mr.  Depaty-Speaker:  Motion
moved:

“That a stun not exceeding 
Rs. 28,97,33,000 be granted to the 
President  to complete the sum 
necesMary to defray the charges 
which will  come  in course of 
payment during the year ending 
the Slst day of March, 1808, ia 
respect  of  'Defence  Services. 
Effective—NavyV'

Demand  No.  7—Damca Services, 

Effective—A m Force.

Mr. Depnty-Speaker:  Motion
moved:

That a sum not errwding 
Rs. 1,07,02,00,000 be granted to the 
President to complete the  sum 
necessary to defray the chargss
which will come in course of pay
ment during the year ending the 
31st day of March, 1968, in respect 
of “Defence Services, Effective— 
Mr Force’."

Demand  No.  8—Defence  Services 

Noir-BrrecrrvE.

Mr.  Pcpejy-B|ilr«r: Motion
moved:

‘That a sum  not  exceeding 
Rs. 17,00,00,000 be granted to the 
Preaidant to complete the  sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 01st day of March, ISM, is 
respect of  OMEaaee  Sarvicaa, 
No&-XSectlv*'.n

Bnaum Ha 111 Hwm Ottma, 
Ob iu t.

Mr.  Depnty-Speaker:  Motto
moved-.

“That a sum not  exceeding 
Bs. 83, 88, >8,000 be flr«atsd to the 
President to complete th+  sum 
necessary to defary the chargee 
which will come In course of pay
ment during the year yniiny (he 
Slst day of March, 1968, in respect 
of "Defence Capital Outlay’.”

Start N. Pandelw (Jamnagar): Mr. 
Deputy-Speaker, Sir, there are three 
cut motions in my name for disapprov
al of policy. 1 will refer to them in. 
the order in which 1 propose to speak 
on them. The first one is  No.  S4: 
Failure to re-organise the naval force* 
into two separate fleets; the Eastern 
and the Western. The second one la 
No. 20: Failure to study and to draw 
lessons from the InSo-Pakistan  on- 
flict in 1065 and to undertake appro
priate reorganisation,  re-equipment 
and re-training of the Armed Forces 
for hostile operation* on the Western 
Front Lastly, the third one 1* No. 2: 
Failure to modernise both the manage
ment and the plant, tools and equip
ment of the older ordnance factorte*.

I would like to deal first with the 
question at reorganising the  naval 
forces of India into two separate fleets. 
The main objective ot the  Indian 
Navy, as indeed of tb« Indian Armed 
Forces, is not agression. Aggression It 
clearly not our policy; we are not an 
aggressive nation and we have no de
signs upon anybody’s territory. There
fore, there is no question of our Armed 
Forces ever adopting an aggressive 
posture.  Nor, indeed, In accordance 
with the policy hitherto adopted bj 
the Government, la there any qpee- 
ttan of our Aimed Forces having m 
their objective any participation 1> 
My system ot collective security, 
mnttest this has* as aa  aeesvte* 
basis, merely In order to a*oM  aa] 
sidetracking of  the  debate.  Th 
Rouse knows my own views am thi 
that we ought Waitiefcate 
tan at eottecttv* security. Bat *
the parpeSe o* this HMt I ■> MMf
Hag the portico <C uw fciilffiraMti



TSS9 DjB. ASADHA », 1«W (SAKA)  (Min. of Defence) j&b

Jn any collective security system. That 
bita (tie accepted objective of our 
Armed Tarces, namely, that they are 
Intended solely for the defence of this 
country. Bnt 1 submit that the ap
propriate defensive posture for us is 
not one of supinely waiting for some
body else *o attack us, or  supinely 
-waiting till we are "gheraoed" before 
we start taking action.  I  mention 
this because I have seen that during 
the course of bxdo-Pakiatan operation’: 
la IMS, there «■ an extra-ordinary 
instruction lame to the Navy that the 
Indian naval ves*els should not operate 
north «f a line due west of Porbundcr 
and that even south of this line the 
Indian naval units should not engage 
enemy vessels beyond 209 miles of 
the Indian coast.  I suggest that is 
not an appropriate defence posture. 
The kind of defence posture that I en
visage, as appropriate for the Armed 
Forces of any country and certainly 
of this comrtry, Is one of defence from 
strength.  I  may describe it as an 
aggressive defensive posture.

mth this as the objective of our 
Armed forces and of the Navy, one 
has to consider what tasks the Navy 
has to undertake in the east, that is to 
say, in particlar, In the Bay of Bengal 
and in the Indian Ocean,  east  of 
■Ceylon and south-east  of  Ceylon. 
Irani we are dear about the tasks 
to be performed, we will know what 
ldnd of naval set-iq? we need to have 
in that region. But before one goes on 
to describe the tasks Or to describe 
the kind of naval organisation that we 
ought to have for the performance of 
those tasks, one must flrst  consider 
■what are the maritime  geo-physical 
facts i» the region  and what  are 
tile geo-political facts in the current 
aftttatton there because these, quiet ob
viously, will govern the nature oT the 
fQattes that we need for our naval de-

To begin with, about the maritime 
BSD ftiysifal fMia, the Indian coast
line extend* over 8000 ntflea, cut into 
two by Ceylen. That U an important 
matter to whiafc X wiU rater in  i 
■Maan* but 4fc« psfart to raousnbar 
Jg that ft Is not only a very long coast

line but it is a ooast-line  that  is
dearly cut by the intervention  «ff
Ceylon in between around which our 
naval forces would have to  go to
operate in the eait if as of now, we
have only a one fleet navy. Secondly, 
there is of course, the existence of a 
naval base in the south of Ceylon at 
Triconomalee.  The third geo-physi
cal fact of the greatest importance is 
that our Andaman Islands which are 
in quite a well-located position within 
100 mileft of the only two entrance* 
from the east into the Bay of Bengal 
and into the Indian Ocean are today 
extremely poorly fortified.  Finally, 
another inportant fact of life in con
nection with this question of defence 
of our east coast Is that something like 
80 per cent of India's overseas trade 
as well as flO per cent of India’s coast
al trade is either terminating at the 
ports on the east coast or originating 
from the ports  on the east coast. 
So much, Stf, about the geo-physlcal 
facts. The store important facta per
haps are the geo-political ones in re
lation to our neighbouring countries; 
both the near neighbours as well as 
the distant neighbours and their at
titude tri*-a-ois India.

First 0f all, we have Ceylon, a friend
ly country, but it could, as Indeed it 
seemed it might when we had  the 
conflict with China, come under the 
influence of possible enemies  and 
deny shelter and supply to our ships 
in the ports of ceylon and particular
ly at the nfcval base in frincomalee.
I do not go further to suggest that 
there could be passible offensive ope
rations from TVincomalee,  but I da 
suggest that we have to take Into ac
count the political situation that ia 
possible, that indeed seemed probable 
at one time when Chinese influence 
was very strong In  Ceylon,  that 
necessary supply and  provisioning 
facilities might bfe denied to us by 
Ceylon.

Our second near  neighbour  tt 
Burma a very friendly conatry; tat 
It ia also one of the vttlmate cMoiiNMi 
of Chteaae poUey at wwlflu MP>-. 
moay over Asia.
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O.Q.  JUMB X, IW zd&?
75*1
I Shrl N. Dandeka*)
Hun, them to Malayaia, an exeeed- 

jegly frieodly country- And Anally, 
IhiiTu is Indonesia. I know ttit  war 
]M|b Minister baa boot almost is 
ecstasies over tbs niulti at his visit 
to Jbdonesia, but I think ha la forget
ting that Indonesia was until  quite 
aacently, ia fact, until the end at 
IMS during tha Indo-Pakutan eaa* 
jiff  a hostile country with a fairly 
well equipped Navy1 containing  a 
ifiimtww of submarine units and is a 
country which though now friendly, 
could again become hostile in colla
boration with or in support of either 
Pakistan or China.
The distant neighbours who are also 

important in tlli< connection are Thai
land, Laos, Cambodia and  Vietnam, 
The only point to remember In con
nection with these, from my present 
standpoint, is that they are the imme
diate objectives of the expansion of 
Chinese hegemony over South East 
•Aala.

Beyond these countries lie Australia, 
New Zealand and Fhillippinea.  all 
exceedingly friendly, and beyond them 
again are Japan and Taiwan, also ex
ceedingly friendly.

In between in the eastern water* 
there is the British fleet, quit* friend- 
jy, based today at Malaysia, and fur
ther on there is a more powerful 
a.™-.;*** fleet, also quite friendly.

the relevance of this geo-political 
situation in relation to the naval de
fence of our- country can be two-fold: 
first of all. In the light of who  are 
Ukely to be our enemies, Judged in a 
really cold-blooded aaeeasment of the 
situation; and secondly if those  are 
likely to be the enemies,  what  Is 
likely to be tbe attitude at ■one atm 
countries to which X have referred? 
Looking at It that way, quite pWn*y. 
the two enemies that we have,  la* 
probable enemies, the possible enesnlea 
that we have to consider in this con
text, would be China and PakMUt 
either acting separatê  or  acting 
Jointly or acting sluiiilfanewialy.

has to ask oneself what would be the 
tasks of the Indian navy before  we 
can consider how the Indian,  aural 
forces outfit to be organised  to do- 
those tasks in that kind of situation. 
Sir, I have listed five principal tasks 
which the Indian navy on the east 
in the Bay of Bengal and in the 
Indian Ocean, would have to perform.
In the first place, it would have to 
keep | strict and continuous watch on 
the entrancaa Into the Bay of Bengal 
and the Indian Ocean from the seas 
beyond those two narrow entrances to 
which 1 referred earlier.  Secondly, 
particularly during the time of hosti
lities either with Pakistan or  with 
China or with both, the function at 
the navy would be to detect,  hunt 
down and  destroy any  intruders 
coming into the Bay at Bengal  and 
tbe Indian Ocean by those two chan
nels. Thirdly and most importantly, 
if intruders did get in,  the  Navy 
would have the task of defending the 
Andaman *«»»"«*« and finally of course 
once enemy forces get beyond thoee 
lands, there would be the terrible and 
tremendous task of, on the one hand 
guarding the east coast at India, end 
on the other, guarding the commer
cial aea routes that pass  over  the 
Indian Ocean and the Bay of Bengal.

I would like to pause here for  » 
while to consider what this involve* 
in terms of even Just that one consi
deration, namely, guarding the  see 
routes. Indian vessels today  cany 
something like 40 to 4 per cent of 
India’s overseas trade,— SO per cent 
of the India-UX trade 40 per cent of 
tbe India-Continental trade, and SO 
per cant at the Indla-Japan and PkMc 
trade,  about 35 per cent of  all 
other trades; I «n referring for tb* 
iDimtnt only to general cargo trade. 
Aa regards bulk trade with India, pro
bably the T"HIm shipping carries to
day lew than 10 per cent of «fa* talk 
cargo trade. Moreover, 1 aatd ea**far. 
<0 par cent 0* tbe  Indian ovsreeee 
trade either originates from erurMin 
nates at tbe fadtwi pdrtft on 4*
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•Mat. This could involve a tremen- 
Awt task la ttnni of defending the 
sea lanes and  sea  traffic to  this 
eountry, both when It U carried in 
Indian vessels and po—ibly also when 
it Is carried In foreign vessels. ptee- 
Wps, the task at defending  foreign 
vessels would not be ao great, partly 
because they would enjoy, if  they 
Mxriad Innocent traffic,—that is, did 
not carry contraband  cargo,—legal 
protection, and would not  involve 
much of a task for the Indian Navy. 
But in so tar as the defence of Indian 
▼easel* is concerned particularly  as 
Indian vessels would be carying all 
the contrabard cargo  arriving  in 
India, the task of defending the sea 
lane*  lor the safe passage of these 
vessels would be a very considerable 
ene.

In this context, with these objec
tives, with these geo-political facts 
and geo-physical facts and with these 
tasks to be performed the question Is: 
Can these formidable tasks be per
formed by the Indian Navy as at pre
sent organised? Today, virtually spea
king, the Indian Navy consists of Just 
me fleet' which is based on the west 
Coast at Bombay and Cochin.  In 
time of a scrap with an enemy, only a 
few vessels could perhaps be spared 
to go into the Bay of Bengal. I do 
aot think It is much of a secret to dis- 

that during the Indo-Pakistan 
conflict, the bulk of our naval forces 
were centred on the west coast and 
there was hardly anything that went 
ever to the east coast, though there 
were in fact suspicions of hostile sub
marine activity, but nothing specific 
turned up.

Z submit that if this defensive task 
M the east coast is to be performed 
la the contort I have indicated, it ba- 
eesnai urgently necessary to reorga
nise the entire Indian Navy into two 
tat, m» * western lteet and another 
an eastern fleet, the two operating 
wste virtually separate  commands 
b(M under the awerfll eoottal, of course 
al ike CMsf ct Kami Staff.

flto. V »«asy be eaid that this  is
4NOM naar, t)Mt this business of

taâ SAKA')  (Mn.of De/«ne«) 7564:

splitting 19 the Indian Navy into twe 
virtually independent commads  and 
two virtually independent fleet* has. 
been under consideration since 1992. 
Possibly, it has been under considera
tion since 1948.  I do not know. But 
I do know that it has been under con
sideration.

But this phrase “under consideration*
Is one of those governmental phrases 
that are exceedingly elusive. I read 
once somewhere that when you get a.' 
reply from Government that the mat
ter is "under consideration”, it means 
that they have lost the Ale and they 
are looking for it and when they say, 
th« matter is receiving their "active 
attention", it means that they have 
just found it, and of course, when thagr 
say It is under “active consideration”' 
it means that they are wondering 
what the whole thing is about. Since 
1952 or it may be since 1948, this ques
tion has certainly been “under consi
deration". But meanwhile, grave in
ternational developments have over
taken us. The situation in 1948  op 
even in 1992 or even in 1958 was total
ly different from the kind of situation', 
that prevails today. 1 suggest that 
both strategically as well as tactically 
speakig, the problem Is one of greater 
urgency now and cannot be ilinpneart 
of merely by saying that Government 
have had this matter under conride- 
ration for a whole generation.

Now, granted, as I believe one must 
grant, that there is need for an im
mediate decision on this question of 
having  two fle*t».  granted  that 
we ought to  have  two fleets, 
what is involved? I know there' 
is a good deal "involved. It will 
involve a considerable  amount of 
pi.tiT.4nfr and a considerable amount 
of expenditure. But I think the Minis
ter, and no doubt also the  Finance- 
Minister, know that in ao far as the 
urgent requirements of defence  at* 
concerned, this House will no* d«r 
grant, for the purpose. This Ifauae 
has been highly critical a number «* 
extravagant schemes and extrevagant" 
expenditure, of 1 number of st-bnmes
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that any body would  describe  as 
cock-eyed. But this House has never 
been reluctant to vote all the money 
required for the purpose of the de
fence of the country.

In the brief time at my disposal, I 
can do no more than indicate the baisc 
dements in this problem. What would 
be involved at the outset of course, is 
the establishment of a major naval 
base, and a dockyard on the east coast 
with dry dock, repair end supply faci
lities.  The moment I say  this, I 
remember that since 1952 at any rate, 
Government have had under consi
deration tiie building of a dry dock 
-on the east coast. But 15 years have 
elapsed; they have not taken  any 
decision, they have done nothing. To
day even for the merchant marine, 
Ifee repair dry dock and turn-round 
facilities that are available on  the 
east coast are so ridiculous that only
« country Jike this could tolerate these. 
In fact, vessels built at Vizag have to 
go all the way to Calcutta, for ins
pection by the prospective buyer in 
dry dock with all that is implied in 
such a process.  What is  involved, 
therefore, in this question of consti
tuting a second fleet In terms at basic 
facilities Is the establishment  of a 
naval base <*> the east  coast,  with 
a dockyard with dry dock, repair and 
supply facilities.

Now, Sir, I will venture to step 
where angles fear to tread, namely, to 
consider what we should be, in brand 
terms the composition of a fleet on 
the east coast. I have neither the 
technical knowledge nor indeed  the 
information to be dogmatic about 
this. My knowledge is limited and my 
information is also limited, but it 
jeems to me, on a general review of 
*tris question, that the essential de- 
nents of an eastern naval fleet would 
•e at least on a, perhaps two. aircraft 
earner* with the appropriate  com' 
plsment of four fast, well armed and 
•quipped protective units  for each 
■of them, I sejr aircraft carrier because

today tiie concept of the naval warfare 
apart from, that involving  nuclear 
weapons and so on, has changed so 
much that static warfare is no longer, 
at any rate at sea the kind of thing one 
thinks of. What one wants is a fast 
and very powerful aircraft  carrier 
with a very mobile kind of fleet air 
arm capable of quick operations all 
over the place; and of course; it Im  
to have certain protective units ac
companying  it.  From the actual 
fighting angle, I imagine what is re
quired is a number of small, fast, well- 
armed offensive units composed  of 
destroyers,  corvettes and  frigates 
poised to hunt down and kill  enemy 
intruders, especially submarines. I do 
not anticipate, in the foreseeable years 
to come, any probable enemy likely 
to intrude into the Bay Qf Bengal and 

so forth with surface naval units. 
What we have got really to worry 
about is submarines.

That being the position 1 envisage 
tor the eastern fleet, certain  subsi
diary questions arise.  { do not know 
what the present position is.—1 do nol 
want to know,—but I do think that 
the question of fortifying the Anda
mans into a really flrst-dass advanci 
base should be very much to the few 
in the Defence Ministry’s calcula
tions.  What is realy required is 4 
well-equipped and heavily  fortUta! 
advance base in the Andamans wiH 
a few highly trained  units of  thi 
Army, Navy and the Air Force, whc 
must be constantly watchful, always

on the alert, constantly undertakini 
combined exercises.  Added to  thii 
would, I imagine, have to be a chair 
of air fields on the east coast of India 
from where long range land based re- 
connaiaance air foroe units could oea 
stantly keep a look out during times el 
scrap or trouble for intruders comini 
At from  the far eastern  side. 80 
Sir, Just to summarise this parti
cular pasrt of my discussion about d* 
fence policy, I have no doubt what 
ever fcat Hi*** Is need ft* reofgkol 
tint Indian Ifntjr tat* tw» (M
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I believe the matter has been under 
<oonsfalention  tor Quite 
■with no remits -wfictever. I believe 
tbi matter is one of urgency end can- 
■ot *ilt any imh yean bcfcn deci- 
•toas are taken, because even after de
cisions are taken, a good deal of work 
has to be under taken, considerable 
amount of planning and so on. But I 
■tibmit that ao fkr a* one can snake 
ant from the report of the  Defence 
Ministry year after year,  this does 
not seem to be a question that  is 
wader active consideration, or con- 
-eerntag which anything concrete has 
yet emerged.

I turn now to the other matter 
concerning  which  I have a cut 
motion  namely,  the Indo-Pakistan 
conflict.  I know I treading here on 
difficult ground.  I do  not  want, 
therefore, to talk about or to criticise 
or even to mention the outlines of the 
general strategy adopted by us or in
deed of particular  actions or the 
merits and demerits of those actions, 
but I do want to focus ottention on 
Just one aspect which jn fact, troubled 
me a great deal during the  Indo- 
Pakistan conflict and for months sub
sequent to it.

We worked out perhaps the most 
brilliant  counter-offensive to  the 
penetration which Pakistan made on 
the Akhnur sector. We attacked in a 
big way On the Sialkot sector and 
made considerable headway. And then 
we got stuck, we just got stuck there. I 
know that subsequently there has been
• lot of whitewashing and  mealy- 
mouthed statements to the effect that 
ft was our intention only to occupy 
certain defensive positions, not to ad
vance any further and so on. I can
not believe that those are true expla
nations, because 1 know for a  fact 
that our armoured units really  got 
bogged down; and they  got bogged 
down so long that it was not possible 
thereafter to make an? further ad
vances.

t have trted to piece together over 
«M last tt months the causes of thi* 
Tfcr  X CMM gathWr them, tttese 

4MM I «ria (WCMcMy mention. But 
am tAi't m u

let m« add my reason* tor mention
ing them is this, that I have grave 
d«ALbta whether anything is being done 
to eliminate tboae causes.

For example, when our armoured 
units went forward, they did not re
ceive either adequate air support in 
the battle, or air cover when opera
tions came to a standstill.

Secondly, the infantry units which 
should have follwed immediately after 
the armoured units were terribly long 
in coming, and this for the  simple 
reason that although they were mobile 
they were mobile in trucks  having 
tyred wheels, not track wheels. When 
a tank attack is made even a layman 
like me knows that the tanks do not 
advancee on broad roads, they go cross 
country. They have to be followed for 
occupation taf territry toy  infantry 
forces; but the infantry forces have 
lo be conveyed in track vehicles, not 
vehicles with tyres. The result  on 
the Sialkot front was that out advan
cing tank forces did not receive in
fantry support for 1 believe two days, 
possibly three.

The same difficulty arose in regard 
to the maintenance of supporting sup
plies.  The logistics of the whole 
operation, I gather, was not something 
to be proud of. It was disgracefully 
inadequate, and if the forward armour
ed corps troops held their ground, it 
was entirely because of their personal 
bravery, their tenacity and the leader
ship they received from the junior 
officers up to the level ot the officers 
that actually go into the battlefield. 
They held the ground not because they 
received adequate air support or sflr 
cover, not because the infantry follow
ed up in time, not because the legistic 
position was adequate, but entirely be
cause of their own capabilities.

Then, the artillery. I believe we 
are still functioning with  artillery 
which is not self-propelled.  I 
aghast at thig thought that the artil
lery had to be dragged to the place, 
had to be manoeuvred, ItaA to tsUHai
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hither and thither by being dragged 
by aomeother vehicle. Our artillery is 
not even today self-propelled; and, of 
course, its range is limited a* compar
ed to the range of the artillery which 
is at the disposal and command of the 
Pakistani forces. Worst of all per
haps—I would like to say a little 
more about this—was communications. 
One could say, communications were 
practically a total failure during the 
Pakistan operations. 1 am saying that 
in all seriousness. I wanted to say 
this last year but 1 thought it was too 
close to the events and I would not 
have liked to say it then because of 
all sorts of possible consequences. But 
today, when we are very nearly two 
years away from the events, I believe 
I should be failing in my duty, with 
the knowledge that I have pieced to
gether in the last eighteen months, if 
I failed to say that one of the gravest 
failures during those operations was 
the failure of communications. I will 
not go into the details of it. I have 
considerable knowledge of the details, 
but I have no doubt that the Defence 
Minister can get them from the signals 
and other appropriate wings of the 
Army and the Air Force; the reasons 
for the failure, the effects of the 
failure; and so on. The real fact is 
that there was considerable failure of 
communications between the  opera
tional units, the defence units and the 
commands.

Now, Sir, about the tanks them
selves.  The Centurions with which 
our armoured regiments are equipped 
are first-class tanks. Our people know 
them inside out and they are able to 
handle them with great competence. 
They stood by us in the face the 
technically most superior patton tanks. 
But one of the things I have been 
trying to find out during the last year 
or two is this: what is the degree of 
preparedness of our tank units?  I 
will be very restrained in saying this; 
hut I do want to say it, because I must 
warn the House about this.  The in
form »tion that i have gathered last 
year and which I have attempted to

cheek up is that if we wanted the 
tank squadrons to be ready at U hour* 
notice for battle, not more than fifty 
per cent of the tanks ia any squadron 
would be ready for battle at such 
short notice. It is not the fault of the 
men who maintain them. They are 
about the best maintained equipment 
because their lives depend on ii. But 
they are the best maintained equip
ment within the limits imposed 0D 
them.  But the whole logistics, again, 
of the supply of components and spare 
parts is all tangled up; all manner of 
papers going up and down with notes 
of somebody saying "no" or "yes” and 
so on. The fact is that if you were to 
ask. at random, the tank squadron 
commanders of the Indian Armoured 
Corps: how many tanks  would  be 
battle worthy at 24 hours' notice? I 
doubt whether more than fifty per 
cent of any squadron would be battle 
worthy. I know, nevertheless, if there 
was such an order tomorrow the men 
would limp into battle  with  their 
tanks and give a jolly good fight. That 
is their business and they do it re
markably well. But that is not good 
enough. It is true, as people often 
say: the best of weapons are only as 
good as the men behind them.  But 
it is equally true that the best of men 
can be only as good as the weapons 
they have.

The fact is that there is a  great 
deal in all the matters about which 1 
have been speaking that requires to 
be put right urgently. That is why I 
have raised these issues. Had I any 
reasonable ground for believing that 
all these deficiencies that came to 
light during the Tndo-Pakistan opera
tions had been put right, that lessons 
had been learnt, that where equip
ment wbs defective, it had been put 
right and so on, I would not nave raid
ed these points.  But with the infor
mation that 1 am able to gather to
gether—it is very difficult business to 
get all this,—I thought X must say this. 
I talk of lemma to be learnt In tenns 
of these matters; I am not talking l» 
terms ef the real conduct oi wax or Mk
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terms of the actual tactic* or methods. 
I am merely talking of the lessons to 
be learnt, in terms of the wherewithal 
with which to fight.  Those lessons 
have not been learnt or if they had 
been learnt) little or nothing has been 
done about them so far.

eft (amJlr) :
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1 î̂iwh 4TWTT % ̂  *nft*rft 

vt, vwrx *-flf-w < *nTf̂  iftr 

f̂t̂ rrTjf 1 «w ̂isrfîTsr 
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[Shri G. S. Dhsllon in the Chair]
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■qrr =f?r ê r ftw  wrgrtr g 1 xriww 

?jt xfWrpft  Sf fro tt  ̂

fsr* vk Tqi 15 fsin: 5Rm

i[»nft ̂ftaff if «roft {51 Jfn Boro 

 ̂ftr ŵi'?f «pr TT̂ftn wrnf ?t  ift 
«rt ̂  wim %, 7 pur antsr

’iftaff ̂  ̂  1  qv ̂ umniT ̂  ftrar % 

*5tjt anrpr ŷTt 1 «r?t

<n̂ i

»tf ̂ hrvrf̂rmf’ fem  ft =*rar 

t was 3RT5T % qfkemc 

% wrfiw sfkf̂fipt 3«t  ̂iwff̂ft

wrfir

 ̂% f̂  sr̂ssr ftnn ̂rrerr ̂ mr*mr?r 

®T <M̂ I1 HT+TT  %*5t*T TOI7 

 ̂(WWW qr t)'l'i ui i? >iSt 5 f̂7 

<?t iiwft, Pww5 ?t an̂Nft,

5̂ ^̂   3TPPT; ̂1  ̂ Vt ̂*W

firar ft arr̂ft ̂tPpt *f w«t % srrr 

grwr »ninw w tzrm w vftr femsn 
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Shri Ranjit Sineh (Khalilabad): Mr. 
Chairman. Sir. I am constrained to re
mark, at the outs.t, that in forty 
minutes’ time I have to expose the 
neglect of the vital subject which has 
taken place during the last twenty 
years. The way the Defence Budget 
has been presented puts one in doubt 
as to whether there are any principle* 
formulated by the Government for the 
presentation and the formulation of the 
Defence Budget.

At the very outset, let me speak • 
little on the very question  of th* 
principles on which the defence ct 
this country is based. For the purpoee
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o:t preparation at the armed forces :for 
the defence of the nation, there :.s al
ways a higher directive laid down by 
the Cabinet, a definite and a firm 
-directive, given to the Services. In 
our country, this di,ective does not 
exist. This dirPctive is known as the 
national war aim. This was also cri
ticised in the NEF A Report that a 
higher dirctive was non-existing. 

It is a great tragedy that �ven. now 
±here is no higher directive as formu-

" lated by the Cabinet am'I :;:iven to the 
.services. In fact, the Government 
does not know-it is in a diiemma
whether we are at war or at peace 
with our two troublesome neighbours. 

'The Government will probably deny 
that we are in a state of war with 
-them. 

Sbri Su:r'endranath Dwivedy (Ken
.drapara): Any way we are in an 
.emergency all right. 

Shri Ranjit Singh: What was our re
lationship with China in 1962, between 
20th October and 15th Novr-mber? 
Were we at war with China or :1ot? 
·If we were at war with China, when 
did we revert to peace? China has 
still got large chunks of our territory 
under their occupation. When did we 
revert to peace with China? What 
was our relationship with Pakistan 
be'ween 5th August and 23rd Septem
ber, 1965? We were at war with 

.them. When the borders had been 
violated on both the sides, there was 
no question about the fact that we 
were at war with them. WhPn did 
we revert to peace? The :nere cease
fire-in the case of China, our Govern
ment calls a unilateral cease-fire-is 
only suspension of hostilities s0 1.hat 
peace negotiations may take place. A 
-cease-fire is not an end to war and, cer
tainly, no country with any dignity, 
accepts peace with its territory under 

.foreign occupation. Therefore, our 
Government should have decided as to 

whether our national war uo:;c�, w;is 
the liberation of the terr:• lrv 11P.der 
foreign occupation. Sh1ihrJv. a 
-directive laying down the ,1atio,,ai war 

aim should have gone to the armed 
:forces. 

The Government should have givE.n 
to the armed forces a national war 
aim in the :following manner: You 
will prepare for the liberation of all 
Indian territory under alien occupa
tion. Then only, the armed forces 
would have the motivation to prepare 
themselves. We have no motivation 
at the moment and, therefore, the 
Government :formulates the Defence 
Budget without taking into considera
tion the fact that we must liberate 
the territory that we have lost to the 
enemy, whether it is China or 
Pakistan. 

Only a few months ago, I read a 
statement made by the External 
Affairs Minister in which he had said, 
"At the moment, we are not in a 
position to liberate our territories." 
He had obviously addressed that re
mark to China. It implied inherently 
that we will make an effort to get into 
position to liberate those territories. 
But the Government has not made that 
effort. Either the Ministry of Defence 
thinks otherwise or the External 
Affairs Minister was talking against 
the principles of his own Government. 
Therefore, the very basis for the De
fence Budget does not exist, the prin
ciples on which the defence of this 
country should be founded. When 
we are in a state of war as we are at 
the moment, we have to 6ive a direc
tive to lhe army for prepa·rntion with 
an aim for all training in peace. Par
ticularly the army says that they 
train in peace to prepare .for war. That 
is not enough. There should be a 
firm directive from the Govern:'llent 
because the greatest threat to peace
! cite a Swiss dictum-is to take peace 
for granted. Our Government has 
taken peace for granted even while 
fighting the enemy. It is no use going 
into the legal jargon whether we are 
at war or not. A war that lasted for 
tw�ty years frail\ 1925$ to 1945 bet
ween Japan and China was always 
referred to by the Jan.anese as the 
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Mukden incident. There was no for
mal declaration of war wnen Pakistan 
violated our territories; yet, on the 
5th August and again on the 1st Sep
tember, 1065, the forces -liiffrsfl and 
we occupied each other’s territory; 
had there been a proper aim given to 
the army, there would have been an 
unconditional surrender of all Pakis
tani forces within 15 days. There has 
recently been another war, a war in 
which eight belligerant nations took 
part and seven of them were reduced 
to such a mockery by a small nation! 
There was no formal declaration of 
war at all. So, our Government have 
to decide whcLhcr we are at war or at 
peace with China and Pakistan. How 
can a nation having the slightest self- 
respect be at peace with people who 
are in occupation of our territory? 
So, I request the Government to give 
to the Armed Forces the motivation 
tor their training that all their train
ing, all their preparation,  will  be 
directed towards the liberation of our 
territories under  foreign occupation 
and only when this directive is given, 
we shall be able to formulate a proper 
budget for defence. The indecision of 
the Government  regarding  this  is 
hampering the motivation  of our 
troops. Without this, an army can 
neither train itself well nor in times 
of war can it fight.

I will now come to the question of 
the preparation, rather than the pre
paredness, of the Armed Forces. 1 will 
deal with it in the following headings: 
its strength, its organisation,  equip
ment, training, intelligence and above 
all, morale.

Let us first consider the strength of 
the army. What is the dictum re
garding the strength of the  army? 
The strength of the enemy or enemies 
that we are likely to face or are fac
ing and consequently the extent of 
the borders that our army is called 
upon to guard. Here we have  two 
enemies facing us.  It is the evalua
tion of defence experts that in times 
«t war, if China and ’Pakistan com

bine against us which they are bound 
to do and are preparing tc do, we 
shall be facing a total of 40 division!. 
Knowing that we shall be lacing a 
total of 40 divisions, we are prepar
ing an army with a strength of only 
20 divisions and the Government seye 
that they do not have finances and 
asks how they could prepare an army 
of more than 20 divisions. If you 
have to fight a defensive war and if 
you cannot increase the strength of 
the array, at least think of increasing 
the strength of your auxiliary forces, 
which is the cheapest method of en
larging and extending the army in 
times of war. Again, 1 will cite the 
example of that country which has 
created military history very recently, 
namely, that of  Israel. It  had  a 
standing army oi 50,000 troops only, 
but within 48 hours, the strength of 
that standing army went up to 2,50,000. 
This was the state of preparedness of 
iis auxiliary forces. It is this state of 
preparedness that wc must have. But 
what are Government doing regarding 
the strength of the Army?

They have reduced the strength of 
the officers in the Army.  They have 
got rid and are getting rid of more 
than 6,000 emergency  commissioned 
officers most of whom have had battle 
experience. From the answers piven 
on this subject, you know how much 
the House was exercised over the 
question of the release  these emer
gency commissioned officers, and it 
was said that we were giving them » 
very raw deal, and that in fact we 
are being unfaithful to those people 
who had served the country with their 
very life. But the answers given were 
so evasive, and I might say that the 
answers given were also not true in all 
cases; I do not say that the untruth 
was spoken deliberately by the De
fence Minister, but he was probably 
misinfored; I shall tcoept that posi
tion because generally Ministers ha** 
•re misinformed. Now, what it the 
type of answers that we have beso 
■»ttlng regarding these emeegsney
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commissioned officers? First of all. It 
U said by the hon. Minister in 1>U 
rtfiff that such turnover is necsssatj 
to hasp the Amy young. It had been 
pointed out by me then that we were 
Setting rid of 2000 emergency com
missioned officers; out of them we had 
■elected 500 lor regular commissions, 
so that the number comes down to 
15Mb We were getting rid of another
000 officers who were going on pension 
is one year, and the turnover of the 
Defence Academy and the OTS was 
only 1100 officers in a year.  There
fore, in a single year we were further 
reducing the Btrength of our officer 
corps by 700. The Amy is already 
working on a hard cores of officers of 
80 per cent strength only, and by re
ducing that strength further, we were 
weakening our units. But the Defence 
Minister had replied then that it was 
necessary to do so to keep the Army 
young. But, then, probably, as a re
sult of that very question, Govern
ment got rid of the younger set of 
offieen of the emergency commission 
and they extended the time-limit of 
officers who were to retire, by another 
two years. Is'this the way to keep 
the Army young?  Those officers 
whose services have been  extended 
are incompetent  officers, who have 
been thought unfit for promoton in the 
past twenty years.  It will be im
proper to cite names here; otherwise, 
I could read them out in hundreds. 
But it is enough to say that this thing 
is talcing place. On the one hand, to 
cover up a false answer, a misinform
ed answer is given; on the other hand, 
the time-limit of the older officers is 
extended. Is this the way the Minis
try wants to keep the Army fresh 7 
This i* one aspect of the strength of 
the Armed Forces.

Then, I come to the auxiliary ser
vices. We have reduced the strength 
of the NCC, and we have done so on 
Ike. recommendation of a single cA* 
car;  namely  the present diractor- 
M nl at the NCC. It had been 
rtenlrtail by > committee after detailed 
•tnfe that the NCC should be made 
w—ihwj in all iastituions.  But

when the scheme started in 1998 we 
were very much short of officers. It 
was in 1864 and 1965 that the scheme 
came to a slow progress. Bui in 1966 
Government stalled the scheme with
out giving a fair trial to it; when the 
new director-general came, he told 
Government that he could not do it 
and, therefore, Government accepted 
his ruling, and that which had been 
decided by a committee and which 
nad not even been given a lair tris 
was shunted and the NCC strength 
was reduced.

Then I come to the Territorial 
Army, the saddest part the Govern
ment have played in respict ot it 
not only regarding its strength but 
also regarding its morale. The Terri
torial Army was instituted as a second 
line of defence in this country. In. 
1960, certain territorial army units, 
notably the artillery units, were em
bodied. From I960 to 1962, they were 
kept in that position. In August 1962, 
orders came for  disembodiment of 
these units—at a time when China 
was  threatening. The  Government 
themselves had adopted a tough pos
ture vis-a-vis China, and at that time 
they thought of reducing this army 
by disembodying these units. Do you 
know when this disembodiment start, 
ed? In October 1962 when the Chi
nese were advancing on our borders. 
Right through the war with  China, 
from 20 October  to 15 November, 
these territorial army units, amongst 
them a medium regiment and a field 
regiment, of  which we were very 
short,  were  being  disembodied. 
Jawans were sent home and in spite 
of representations  from those units 
that ‘we are at war now' and ordan 
had gone out for reservists to report 
back, these vital units ot the artillery 
were kept  on  being disembodied. 
And when the Chinese ceased 
orders went that the jawans should 
be called back to the units end re-
embodied!

Again during the Kutch operation* 
In. 1965, these very units were dttsHa- 
bedled. While  the  disembedtsaas*
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mi proceeding,  the  Government 
stopped it again. Then came Septem
ber 1965. In September orders were 
given that these territorial army units 
should again be disembodied. I was 
sent to Delhi by certain army friends 
to try and use my influence with cer
tain' of my friends in the Ministry 
and in the political parties to  stop 
the disembodiment of these units.  I 
pleaded with them, government offi
cials as well as Ministers, that we 
were going to facc a war very soon. 
But they said everything was under 
control.  ‘In Kashmir, everything  is 
under control. We will not need the 
territorial army units’.  In fact, one 
Minister went to the extent of saying, 
"You army people panic for nothing. 
In Kashmir, everything is under con
trol’. I went back,  met my army 
commanders and told them what the 
situation was. They sent me  again 
on the 1st of September. I came on 
the 1st  of  September. I saw Shri 
Dandeker  and  Shri  Vajpayee. I 
wanted to see Shri Krishna Menon, 
but I could not see him. I wanted to 
see leaders of all shades of opinion 
and tell that at this vital moment the 
army  was  being  reduced. These 
leaders grasped the purport of all that 
was happening, but they were help
less against the attitude of the Gov
ernment. Even on the 3rd September, 
batches of the territorial army were 
put on the train  to be sent home, 
when Jnurian had already fallen. On 
4th Soptember, orders were given to 
call back those  jawans  from their 
homes.

This was the state ol the territorial 
army then.  All this happened be
cause it has been the policy of Gov
ernment to send their rotten elements 
of the regular army promoted to the 
NCC and the Territorial Army.  I 
will giv” examples. A  Director of 
the T"rr!torial Army sold a military 
rank, nromnting a  wine merchant 
direct from hony. Captain to the rank 
ot honv. Lt. Col.  and immediately 
after 'hat took the job of  General 
Manager in his factory. People on

the verge of retirement in the regular 
army are shunted on to the Territo
rial Army.  So, in this way, these 
auxiliary forces have been raped by 
the Government, and there is a budget 
provision which  clearly shows that 
there is to be a further reduction in 
these auxiliary forces. We cannot 
maintain a large army, and we do not 
want to maintain a large auxiliary 
force. Where is this nation being led 
to in regard to defence?

I come now  to the  question of 
equipment on  whiah  my esteemed 
friend Mr. Dandekar has already 
thrown much light, and on which I 
shall throw further light, because by 
good fortune I happen to have fought 
in the last war  with Pakitsan, bgr 
good fortune I happen to have earned 
certain singular honours, and by good 
fortune I happen to be an expert in 
ballistics and small arms. So, I draw 
the attention of the House and the 
Minister to the drawbacks the army 
felt.

Good equipment  means also good 
morale.  During  the last  war, we 
were greatly helped by God, there is 
no doubt about it.  For  instance; I 
know that  every time  the First 
Armoured Division  moved out for 
manoeuvres, only 50 per cent of its 
Centurion tanks reached the destina
tion, the rest having breakdowns on 
the way. but when the First Armour
ed Division moved one of its units to 
Khemkaran, by the grace of God not 
a single tank broke down on the way, 
not a single tank had mechanical fai
lure. So,  it was the grace of God. 
Now, are we to rely only on the garce 
of God again?

The sorry state of equipment that 
we have is shown by th« two examp
les that I give now. We started with 
a venture to make our own tank, the 
VyJay ant a. It was an excellent took 
by all accounts, yet the fact remains 
that the gun of the Vyjayanta was far 
inferior to th« gum of the Centurion.



75*7  D-G.  ASADHA S, 1880 (SAKA) (Min. of Defence) 7588

The Centurion gun still remains the 
best gun of all tanks in the world.
It fires an armour-piercing shot at the 
muzzle velocity of 4700 ft. per second, 
which is 1,000 ft. per second more 
than the Patton muzzle velocity. The 
Centuration tank which gave nidi a 
good account of the Indian Armour
ed Corps in Phillora and in Xhem- 
karan . . .

Shri Randhir Singh (Rotak): Axe 
they as good as Pattons?

Shri Banjlt Singh: They are much 
better than Pattons.

Again, naturally the gun remains, 
but it is also the  man behind the 
weapon that counts,  and our men 
were far superior to them.

The question of the wireless sets 
has already been elaborately told over 
here by Mr. Dandeker.  Now I will 
ghv two examples to show how the 
army suffered due to lack of commu
nications and breakdown of commu
nications. When  our  forces  were 
advancing for the capture of Sialkot 
and thero was nothing left in Sialkot, 
their army had deserted it, the civi
lians had deserted it. it was only a 
question of going there to occupy it, 
because of the loss of communications 
two brigades could not glace each 
other on the ground, smd they delay
ed this the whole  night trying to 
place cach other's position, and in the 
morning  came  cease-fire.  These 
wireless sots which  we were using 
ro>vor functioned  at night, at night 
they just failed to runction. and even 
now the army is short of good wireless 
sets.  We nped wireless sets which 
are  transistorised  which  we  can 
manufacture in the country, but the 
sources are neither being tapped, nor 
are the finances forthcoming.

Then therc is the question of rifles. 
Ichapore gave; a very good rifle to 
the army, but it is a rifle that is still 
cumbersome to carry.

Mr. Ctafrmaa:  He has  already
taken SO minutes, the time allotted to

his party, but he is making quite an 
interesting speech, and I would not 
mind giving him a few more minutes.

Shri Ranjit glnfh: in the matter of 
extremely vital  equipment, we are 
still dependent on  foreign countries. 
Take the question of HF 24. We start
ed a division to manufacture fusillage 
over here and get the engine manu
factured in Egypt.  I do not know 
who gave this idea. But whoever 
gave this idea does need to be treated 
a little roughly both by the Govern
ment and by the people of this coun
try. It was nothing short of misguid
ing the nation and placing the nation 
in a dangerous position. To have the 
engine manufactured by a nation 
whose technical knowledge is not as 
advanced as our own and to have the 
smaller thing, fusellage manufactured 
in this country is indeed something 
that does not tally with intelligence.

An hon. Member: Are we still 
manufacturing it there?

Shri HanJU Singh: My information 
is that that factory has been razed 
to the ground . . . (Interruption*).

Shri Samar Guha (Contai):  My
short notice quctsion on this matter 
had been rejected.

Shri Ronjlt Singh: Now. the rifles 
that we are using weigh 10.5 lbs. By 
using calibre bullet -303. the carry
ing capacity of the soldier for bullets 
is not increased by using th'-s" rifles. 
The world has gone on to rifles with 
much higher velocity and with lighter 
body weight, and much smaller calibre 
to ensure that soldier is able to carry 
greater load of  ammunition on his 
body. The tendency is to go in for.2 
class with muzzle velocity of 3200— 
3700 feet per second.  Thesê riftee 
were being used by the Israelis and 
these are the latest rifles that America 
is using. It costs I'*" P'an the preaent 
•303 rifles used bv the Army; the wast
age of ammunit’on is much less and 
the soldier can carry a much larger
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load of ammunition without increas
ing the weight. But a mere Rs. 10 
crores to switch over to these rifles 
ar« not coming from the finance and 
therefore our lire power is stunted. 
The lessons ad the last war as learnt 
by our defence farces are not being 
applied by the Government because 
of financial bottlenecks:. For instance, 
we felt acute shortage of air defence 
equipment at the battle front itself. 
In the Central sector, while advancing 
towards Lahore we had no air defence 
arrangement. Not a single light ack- 
ack gun, anti aircraft gun, or machine 
gun in a full ditrisional front.  The 
enemy aircraft came and we had no 
interception  arrangements.  It  is 
under such  circumstances that the 
morale of the Army breaks down. It 
is to be said to the credit at our forccs 
that even under these circumstances 
we held our ground and did not run 
away like same  other armies have 
done when there was no air superio
rity or* air cover offered to them. And 
at the same time it was felt that we 
should have good anti tank defence 
for our gun areas. Our guns were ex
posed at times to the enemy tanks. It 
happened in Kashmir.  One of our 
regiments had to leave its guns and 
come back  because  there was no 
anti-tank gun protection. It was re
commended  that there  should be 
antt-tank. defence in each gun area 
given to the divisional artilliery and 
that it should be an integral part and 
each division should at least have one 
battery if not a full regiment of anti
aircraft guns. But what is the sorry 
state of affair*? We negotiated  for 
tbe purchase of certain numbers of 
L-70 guns, which are quite good and 
modem enough to knock down the 
Pakistani aircraft, with France, but 
when our team went over there, be
cause our team was stalled for finan
cial  reasons,  financial  red-taplam, 
when we went over there, we found 
that out of the 1,000 guns that 
had been ready for us, Pakistan 
t—ro bad already come and taken 600

away, leaving 400  rejected for our 
army. This jg the sorry state at def
ence flnanee.

New, I will give another example, 
and that is about intelligence. I will 
give examples of the faulty military 
intelligence which is still placing us 
in danger. We all know of the exis
tence of the Ichhogil canal, but for 
four full days our armed forces could 
not approach the Ichhogil canal be
cause our military intelligence—in 
fact there  was no  military intelli
gence—our civil intelligence had re
ported that  the west  bank of the 
Ichhogil canal  was higher than tbe 
east bank. It commanded the entire 
east bank and contained the anti-tank 
defence. Unless we reconnoitered this 
position, and unless we neutralised 
this anti-tank gun positions, naturally, 
it would be suicidal for our tanks to 
advance. How much time does it take 
to find out whether one bank of the 
Ichhogil canal is higher than the other 
bank? There were thousands of pil
grims, thousands of tradesmen, going 
to Pakistan every day before the war 
and passing over the Ichhogil canal: 
why could we not  send a military 
officer, disguised as a civilian, with a 
civilian passport, just to pass over the 
canal, peep out and see whether the 
canal had equal banks or one bank 
was higher?  Our Government Just 
did not think about it.

Bfr. Chairman: The hon. Member's 
time is up.

Shri Ranjtt Singh: I will take Just 
five more minutes. I will give just 
one or two examples. The contribu
tion that I am  making is from my 
personal experience,  and  these are 
things still exercising the mind of our 
military commanders. 1 come now 
to the most important factor, and that 
is, morale. It is easy for the Govern
ment to say that our troop* have high 
morale.  Tliat is not the Question. 
Our troops, when they arc engegad 
in battle with Fakttsan, will alway* 
taw * high, morale.  qmtlna
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I ia that morale *ustain»bl.e under 
U —dKiwuT  Xf we give to the
rospe no aaetivatioo far the pr—ant,
I the harassment d their families 
wHnmi tec,  do we eoqpeot that 
xeir morale will be sustainable under 
U conditions?  If we give it bad 
wdership, do we expect their morale 
ill be auatainable under all eondi- 
ana? Judging from the morale of 
te Arab nations, just before the war,
* would have thought that that army 
'as capable of doing anything, but 
lat morale was not auatainable under 
attle conditions.  Therefore, eondi- 
ons must be creatod here and now, 
uring peaoe tone, to «ee 4hat the 
lorale of the soldier will he sustain- 
>le under all circumstances. What are 
e doing now? Their family is haras- 
id, and thair people at home have 
3 protection. There are States like 
unjab and Bajasthan where the offi- 
>r go round and And out the trouble 
k the soldiers’ families, and set them 
ght. The credit goes to Punjab and 
ajasthan.  But there arc places 
here the soldier is the least consi- 
a&tion. There is an example which 
is come before me just today. A 
ilonel in a station in Madhya Pradesh 
id his daughter eloped, and the police 
■fused to take out the fist infonna- 
on report,  only because  the mis- 
-eant was connected with the police, 
ow, consider the morale of that Lt- 
ol. It is under such circumstances, 
hen the morale of the army becomes 
lti-Government, that seeds are laid 
f military revolution which none of 
1 would welcome,  but which this 
overament, I am sorry to say, has 
PWXL

Consider the economic bottlenecks 
iat exist in the budget for defence, 
here is a reduction in the budget, 
t vital issues. For instance, we have 
it down on stores by Rs. 15, oreres. 
70m what we provisioned when the 
»te on account was passed, and what 
e have provisioned now, there is a 

IM of So. 15 crores. In Bs. IS 
wes, .you «ould have raised a ootn- 

nt Avkfar  iat

We are cutting down all these things, 
and at the same time, we are allot
ting priorities to the expansion of the 
Aaoka Hotel. We are allotting priori
ties tor building  a 20 lakh audito
rium, which will bring us two Gnat 
planes. If we think our borders are 
in danger and our country has to 
face the enemy, if the Government is 
determined that some  day wc must 
liberate those areas now under foreign 
occupation, then we must think of 
allotting priorities first and foremost 
to  the  defence  organisation. For, 
nothing can subjugate the defence of 
the country. The present budget as 
formulated must be outright rejected, 
because it is  not defence-conscious 
from the very beginning to the very 
end.

What is the remedy to all theseT 
The Defence Minister will not under
stand; probably he cannot understand. 
The Government  refuses  to under 
stand. Now, the only remedy is for 
a Standing Committee of Parliament 
to go into all these  things to allot 
priorities and also to formulate the 
national war aims. Without a natio
nal war aim—in fact  this Govern
ment is proceeding without any ailfi 
anywhere—they will  proceed  no
where.

Shri Shashi Ranjan (Pupri):  You
are giving a very good speech and 
we are listening to it attentively. Do 
not dilute it by  mining  up other 
things.

Shrt RanJH Singh: You are more 
worried about dilution of the Govern
ment’s reputation than the diluatiou 
of the defence  preparedness of the 
country. It is not an aspersion on any 
political party. It goes to show that 
defence is a very technical matter, 
which cannot be  handled by non
technical men.

Sir, I thank the House for the in
dulgence shown to me. I request that 
the entire defeno* policy should be 
NtermnUted. Evan if it ia done by a
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we do not mind. But it should be 
realistic and take into account as to 
whether we have got enemies to face. 
If we are prepared lot war, we will 
have peace.  But if we are unpre
pared for war, we will go under foot 
when war comes.

Shri Shashi Battjan: Sir, I wish to 
point out that there is no higt mili
tary officer in  the official gallery. 
Will you direct  that the military 
officers should be called to be seated 
in the official gallery when the def
ence debate takes place? The gallery 
is meant for that purpose.  Not a 
■Ingle officer high-up is present Thu 
is a very sorrowful state of affairs. 
Does it mean that they consider our 
opinion to be insignificant?

Mr. Chairman: We are concerned 
only with the Defence Minister, not 
the officers in the gallery.

The  Minister  of Defence  (Shri 
Swaran Singh): The convention al
ways has been that anything outside 
the House is invisible and we should 
never take notice of it.

Shri Shashi Ban Jan: Then, what is 
Hie good of having an official gallery? 
tt can be wound up. We do not want 
it to be a show. Let all the mem
bers My whether they agree with me 
or not The Minister should not talk 
like that; it is not in accordance with 
propriety.

Shri Swann Singh: I think there is 
unnecessary excitment over this issue. 
The parliamentary convention has al
ways been—we  should  steadfastly 
adhere to it—that the spokesmen of 
the Government in the Cabinet are 
answerable to the House and not the 
officers.

Shri Shashi Baajan: But you have 
got to respect the wishes of the mem
bers here.

■hrt Hwsin Singh: X cm sure the 
House doaa net at aU agree with this

suggestion because it is iiKCwUUnt
with the doctrine of democracy and 
it is parliamentary  democracy that 
we are functioning under. We should 
never take note of the people in the 
galleries, whether it is  the officers’ 
box, press gallery or the visitors' 
gallery. We are concerned with the 
House only and here I am responsible 
for every one as far as defence mat
ters are concerned. If the officers fall 
Or others fail, I am responsible to the 
House and none of them is respon
sible.

Shri Banjlt Singh: The point raised 
by the hon. Member can be carried 
to this extent that instead of getting 
army officers here, some of us would 
be ready to discuss these matters with 
the army officers in the presence of 
the Defence Secretary and the Defence 
Minister.

Shri Swaran Singh: Although the 
desire is there,  and I think it i* 
well-intentioned, there are certain 
principles  of  democracy,  certain 
norms, and once we slip from those 
norms and principles then it is in
consistent with either the spirit of the 
Constitution or the democratic prin
ciples. It is the Government spokes
men alone who  are  responsible to 
Parliament, and I would beg of hon. 
Members not to have their eyes on the 
permanent staff,  whether they are 
civil, military, navy  or  air fane 
officers. It U the Government'* res
ponsibility, and whatever instructions 
are given to the officers, either civil, 
military or navy, they are given by 
the Government and we are respon
sible to the House here.

Skrl faagi (flrikakulam): Sir,  I 
entirely agree with what the Defence 
Minister has said Just now. It would 
be wrong for us, Members of Parlia
ment, to be tunning our attention to 
whoaower sita there  tat the official 
gallery. We am not concerned about 
their preaanea at aU. W* ana only 
dealing with the Ministers ban. Th*
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Ministers are responsible to the Parlia
ment tfaroutfi the Cabinet.  There
fore, I think, our hon. friends, who 
have come to Parliament either this 
year or in the last Parliament, will 
bear with the conventions of parlia
mentary life  and respect  at least, 
even if they do not bother about the 
Opposition, the interpretation given 
of the convention by their own minis
ters. If they are not willing to do so, 
we can only say we are sorry for these 
bon. Members (Interruptions).

Mr. Chairman: As the hon. Mem
ber still seems to be not convinced, 
let me tell him that I have been a 
Presiding Officer for so many years 
and never, even in. the State legisla
ture, any point was raised about the 
presence of officers in the gallery,. 
It is absolutely a wrong point of order. 
Hon. Members may now move the cut 
motions to Demands for Grants relat
ing to the Ministry of Defence, sub
ject to their being otherwise admissi
ble.

Shri S. Knndn  (Balasore): I beg 
to move:

“That the demand under the 
head Ministry of Defence be re
duced to Re. 1".

[Failure to provide proper and effec
tive defence services on the north
east border of India from Raniganj 
to Salpaiguri. (1)].

Bferi N. Dandeker: I beg to move:

“That the demand under the 
head Ministry- of Defence be re
duced to Re. 1".

[Failure to modernise both the mana
gement and the  plant, tools and 
equipment of the older ordnance 
factories. (2) ]

■fcrl K. K. Nayaaar (Palghst): I
beg to move:

•That the demand under the 
head Ministry of Defence be re
told by Rs. 100".

[Handling (he retrenchment and the 
resettlement of water carriers and 
sweeper* by the authorities of 
B.E.G. and Centre Kirki, Poona—S. 
<4>L

"That the demand under the 
head Ministry of Defence be re
duced by Rs. 100”.

[Need for recognition of the trade 
union rights of the civilian emplo
yees 0/ B.E.G.  and Centre, Kirki, 
Poona. (5)].

“That the demand under the 
head Ministry ot Defence be re
duced by Rs. 100”.

[Need to remove the grievances relat
ing to service conditions of the per
sons- of B.E.C. and Centre, Kirki, 
Poona. (6)].

“That the demand under the 
head Ministry of Defence be re
duced by Rs. 100”.

IDeniel of the privilege of mutual 
transfer to certain employees of 51Z 
Army Base Workshop, Kirki, Poona 
(7)].

'That the demand under the 
head  Ministry of  Defence  be
reduced by Rs. 100”.

(Delay by the Ministry of Defence in 
disposing the appeals preferred by 
the employees.  (8)].

“That the demand under  the
head  Ministry of  Defence  be
reduced by Rs. 100”.

[Discharging employees under the rule
5 of the service conduct tula of the 
civilian employees in Defence. (9) 1.

8hri Kamavatw Shastri (Patna): I
beg to move:

“That th« demand under the 
head  Ministry ot  Defence be-
reduced by Rs. 100”.
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[fa.if,ur.e in further strengthening the 
,:; . Ai� F9�ce. qo) J. 

''That the demand under th .. 
'head Defence Services, EffectivP

·_.'Air Force be reduced to Re. l". 

fEai,lure to manufactm:e rockets for 
the A�r Force. (71) j. 

Shri Sh ink e (Panjim) : I beg to 
�ove: 

,,:'., . ''Th�t the �E'miand vnder lhe 
".'i.eb.d Defence Services, Effective-
! ·;Air Force. b� redu�ed to Re. h". 

[Fail.ure to give due attention to ex-
pansion.· of th,e A.ir · Force. (72) J-

ihri Rama.vatar Sha�ri: I beg to 
•ove: 

"That the de'Tiand under the 
h.>ad Defence Services, Effective
Air Force be reduced by Rs. 100". 

{Need to give adequate representation 
to the people of Bihar in recruit
m,ent to Air Force. (73) ]. 

"That the demand under the 
head Defence Services, Effective
A.ir Force be reduced by Rs. 100". 

(Need to increase the amenities for 
air-men. (74)]. 

Shr� S. Kundu: I beg to move: 

''That the demand under the 
head Defence Capital outlay be 
reduced to Re. l". 

[Need to estabLish new defence based 
industries in Orissa. (79)]. 

"That the demand under the 
head Defence Capital outlay be 
reduced to Re. l". 

(Need to improve the present proof 
and experimental centre at Balasore, 
Orissa, into a major one. (80) ]. 

Shri Ramavatar Shastri: I beg to 
move: 

"That the demand under the 
head Defence Capital outlay be 
reduced to Re. 1". 
i65 (Ai) LSD-7. 

[Retrenchment policy in Of."d�nce ..· factories: (81 fj. 

"Th.at the demand u.nd-er ,the 
. head Defence Capital outlay. be 
req.uc.ed to Re. 1". . .. , r· 

[Need to improve the working con<ti� 
tions of worke1'.s of ordnance"' fiie
to-ries. (82)]. 

' · ·· t<f . 

''That the demand· under ·tne· · 
head Defence Capital outlay . be:�
reduced to Re. 1". '..:.' 

inepe11,dence on foreig», countries i11 
the. field of defence requirement�. oj 
the country. (83)]. 

"That the demand under th� 
head Defence Capital outlay be. 
reduced to Re. 1". 

[Lack of ordnance factories to manu
facture latest weapons in sufficient 
quantity. (84)]. 

'-'That the demand under the 
head Defence Capital outlay be 
reduced by Rs. 100". 

[Need to pay special attention to mak
ing the country self-sufficient in the 
matter of arms. (89)]. 

"That the demand under the 
head Defence Capital outlay be 
reduced by Rs. 100". 

[Need to manufactiwe modern arms ln 
the country. (90) ]. 

''That the demand under tlle 
head Defe�ce Capital outlay be 
reduced by Rs. 100". 

[Retrenchment of ordance factorieB 
workers. (91) ]. 

"That the demand under the 
head Defence Capital outlay be 
red:uced by Rs. 100" .. 

[Need to pay adequate attention to the 
development of ordnance factories. 

:. (92) ]. 
:, 

Mr. Chairmai.i: The cut motions are 
• now also before the House. 



J6o1 D.G. (Min. of Defence) JUNE 26, 1967 Motion re. Statement on 7602 

15.55 hrs. 

[MIL DEPUTY-SPEAKER in the Chair] 

Shri D. C. Sharma (Gurdaspur): I 
co�gratulate the hon. Minister and the 
Jion. Member who preceded me for 
making a very valuable suggestion. 
But while I listened to him, I asked 
myself one question, and this has been 
p'Ut not only by me to myself but by 
others also to themselves and that 
II: Are we always to �lieve the 
experts? • 

President Kennedy lost Cuba-it is 
afven in his biographies-in the first 
place, because he believed in experts, 
Ile took the advice of experts, and he 
w.as not able to win over Cuba. Next 
time. he turned a deaf ear to the 
advice of experts and he was able to 
cit) something. Therefore, I am always 
Vf!!fY careful about what experts say 
because I know that experts know 
less and less of more and more and 
1bey get lost in the jungles of details 
11md they do not see the wood Tor the 
tr�. 

I was very happy to find that my 
lon. friend had taken some pati in the 
la5t war that we fought against Pakis
tan and I was very happy that he gave 
t.w his first-hand experiences of that 
war. Sir, the Second World War was 
fought long long ago. I have not 
been a soldier but I have been very 
fond of soldiers, I have been very fond 
ot reading books on strategy and tac
�os and I have been very fond of 
l'eading reminiscences of generals and 
soldiers and other persons. After 
going through all these, I can assure 
yeu one thing that no two persons 
ii.a-Ye agreea about the reading of the 
altuation then. Therefore, I submit, 
l)ersonal experiences are not always a 
..-�ry correct guide of national policy; 
personal experiences are not always 
the right kind of pointer to having 
a national policy in any field of 
national endeavour. But all the same 
W'e have a national defence policy. �I 
a11k myseU 011.2 queJtion: Don't we 
Jiaye a national policy? 

EmeTgency 
An hon. M-ember: No. • 

Shri D. C. Sharma: You say, "No\ 
The gentleman sitting there talked 
of a military coup; he talked of mili
tary officers; he talked of armed 
revolutions and all that. Theref�. 
you do not think in terms of national 
defence policy. I think in terms ol 
national defence policy. I know w:hal 
our defence policy is. 

Here is this gentleman who ·i,w 
always capitalising on his being a je#l. 
Why should he sit here? He mlllfl 
go to his seat. Otherwise, I will :not 
speak. He must go to his seat .... 
(Interruption). 

Mr. Deputy-Speaker: He is fiol 
coming in your way. 

Shri D. C. Sharma: I ask you: Why 
should this man sit here? 

Mr. Deputy-Speaker: Order, ordcfr. 
:He is not blocking you in any way. 
Please continue your speech. 
... 

Shri D. C. Sharma: What does l» 
know? I know jats are gpeai 
people .... 

"'l! �Qf�;t f� (�T�wfi) : +IT.fol� 
�Gflr � n1:rcfiT cflfT �a \ " 

it- �lcfi"T ��;;ru � � mcfi� ll" fm ·tr<: 
�T 'c.\�d" 3J.T (� � I 

Shri D. C. Sharma: I ask this ma• 
to .go to his seat . . . (Interruption). 

Shri Randhir Singh: I care a ban, 
for him. Who is he to ask me to go'? 
If he has no respect, I am not obligej 
to pay him respect. 

Mr. Deputy-Speaker: I will requt)lli 
the hon. Member to resume his speeall 
tomorrow. Whatever time he has 
taken now will be deducted. 

16 hrs. 

MOTION RE. STATEMENT ON 
EMERGENCY 

Mr. Deputy-Speaker: Now we ia&• 
up the motion on the statement CIII 

.. 


